
August, 197ft to Rs. 180 w,e.i 1st
February 1979.

IV. Expert Quota and Exports:— 
As in the preceding year, it has been
decided to export India's full quota of
6.5 lakh tonnes under the Interna­
tional Sugar Agreement, during this 
year.

V. Concessions for New Units and 
Expansions at High Cost:—An mter-
Ministerial Group constituted to revise
the scheme of incentives to the newly
established factories and expansion
projects established at a high cost in
the light of the changed conditions
after decontrol has submitted its re­
port and the same is under examina­
tion.

VI. Credit Facilities:— The Banking
sector has been asked to arrange for
a clear cash credit uplo Rs. 25 lakh
per factory specifically for liquidation
of cane arrears and repairs to the
equipment.

VII. Export of Molasses:—The Gov­
ernment have revised the policy of
export of molasses by amending the
Export Control (Order), 1977 thereby
bringing the export of molasses under
OGL-3. This revised policy is likely
to benefit sugar facories as a larger
quantity of molasses may be exported.

VIII. Creation of Buffer Stock:— It
has been decided in principle to create
a buffer stock of sugar, the modalities
of which are under examination.
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IX. Export of Gur:—As a measure
of support to gur market, Government
have allowed forward trading in the
commodity from December, 1978 be­
sides allowing free exports of gur
with cash subsidy of Rs. 10 per quin­
tal and without any quota restrictions.

X. Loan to State Governments: —A
loan o f Rs. 20 crores has also been
advanced to Uttar Pradesh Govern­
ment for citeatafcee of cane arrears in
reipect of cooperative and public sec­
tor unit* in
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Sea-Erosion in Kerala

3663. SHRI P. K. KODIYAN: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) which are the coastal areas in
the country badly affected by sea
erosion;

(b) what are the measures taken
by Government to prevent sea erosion;

(c) whether it is a fact that a Sttrte 
m e  Kerala where sea erosion is a




